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if iome misconceptions have crept in, 
whoever may be responsible for it, they must 
be cleared. 

MR. CHAIRMAN: Question No.  189. 

Sugar distribution policy 

£189. SHRI SUSHIL KUMAR SAM-
BHAIIRAO SHINDE:t SHRIMATI  
VEENA   VERMA: 

WiH the Minister of FOOD be pleased to 
state: 

(a) whether Government have lately 
introduced a modified sugar distribution 
policy;  and 

(b) if so, the details of the policy 
underlining the main modifications and 
features thereof, giving reasons for such 
modifications? 

 
SHRI SUSHILKUMAR SAMBHAJI-RAO 

SHINDE: Sir, may I know from the  hon.   
Minister  the  total  quantity  of 

tThe Question was actually asked on the floor 
0f the House by Shri Sushil Kumar 
Sambhajirao Shinde. 

sugar imported this year through, number 
one, the priyats channels, and number two, 
the Gvernment and public channels? What 
effective steps are being taken by the 
Government to ensure regular flow of the 
commodity into the open market and the PDS 
so as to maintain the price level and to curb 
the price rise since there is ample scope for 
manipulation by the sugar barons, which can 
be used by the traders to the detriment of the 
consumers? 

 
SHRI SUSHILKUMAR SAMBHAJIRAO 

SHINDE: Sir, this change in policy did not 
result in a comprehensive solution to the 
problem and subsequently, the STC and the 
MMTC were also instructed to carry out the 
import of sugar. Accordingly, the STC and 
the MMTC started inviting offers and tenders 
for import of sugar along with others. I 
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have received a complaint that the Kera-metal 
Company Limited of Slovakia has recently 
made an offer to supply 25,000 tonnes of 
sugar to the MMTC. It ;s understood that the 
rates, which Ihe have offered, are not only [he 
lowest, tim almost 35 dollars to 40 dollars 
lower per metric ton than the supplies from 
the Refined Sugar Association, that is, RS A. 
Js the MMTC hesitating to finalise the 
contract only on tha point that they want to 
make all the supplies at the port of discharge, 
whereas the suppliers, in accordance with the 
international norms, want payments after the 
inspection etc. by the buyers, at the loading   
port? 

 
SHRIMATI VEENA VERMA; Sir, 1 

would like to know whether it is a fact that it 
was mainly the short supply of sugar through 
Public Distribution System during April to 
June that sent the prices of sugar sky-
rocketing in the open market. If so, I would 
like to know why regular supply of sugar to 
PDS was not possible these months despite a 
bufferstock and overflow of 30 lakh lonnes 
from last year. And part ib) of my question is 
this. I woiild like to know, in deta il ,  how the 
release of sugar quotas for free sale is 
managed effectively to prevent the price-hike 
by such a diversion and why this system has 
failed this time to curb the price-rise in the 
case of this basic commodity despite imports. 
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SHRI K. R. JAYADEVAPPA; Sir. it    is   
not   true.. .(Interruptions).., 

MR. CHAIRMAN: The Question Hour is 
over. . . (Interruptions) .. .Hon. Minister,  the 
Question Hour is over. 

 

MR. CHAIRMAN: Will you pleasei git 
down?. . .(InlcrroplioHs) . . . Will you please 
sit down? The Question Hour is oyer. 

WRITTEN ANSWERS TO QUESTIONS 

Institutions  granted     defined   University 
status 

*I82.   SHRI TRILOKI  NATH 
CHATURVEDI. 

DR.  MURLI MANOHAR 
JOSHI: 

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased Io  
state: 

(a) the names of the institutions in the 
country which have the status of deem 
ed university and the names of those 
institutions which have acquired such 
•status in  1992,  1993  and so far in 1994; 

(b) what are the names of the insti 
tutions which have applied for granting 
Uiem tht deemed university status and 
which are  pending with the Government; 
and 

fc) what are ihe present guidelines and 
Memorandum of Association (MOA) rules 
on  the subject? 

THE MINISTER OF HUMAN RE 
SOURCE DEVELOPMENT (SHRI 
ARJUN SlNGH): (a) A list indicating 
the names of 34 institutions which have 
been granted the status of a deemed 
University is annexed as a Statement-I 
(See   below). 

The names of institutions v\ hich acquired 
such status during 1992, 1993 and J 994 are 
given below: 

1992—1.  Bengal     Engineering     Col-
lege,   Howrah   (W.B.) 

1993—t.   Gokhale Institute  of  Politics  
&  Economics,  Pune 

2. Manipal Academy of 
Higher  Education,  Manipal. 

3. Sri Chaiidrasckharandra 
Saraswathy Nyaya Shastrn Mahavidya-
laya,  Kanchipuram. 

1094—Nil 
(b) The names of institutions which have 

applied for deemed University statu* and   
;;re   pending   with   the   UGC   as   on 


